
Name of the Corporate debtor: Pioneer Gas Power Limited
Date of commencement of liquidation: 11 november 2025
List of stakeholders as on: 16 March 2026
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1 Skoda Power Private Limited 26-11-2025 1,95,98,090           1,37,18,663         3,33,16,753           1,95,98,090            1,36,89,229              3,32,87,319               Unsecured  Nil NA Nil Nil 29,434                      Liquidator has allowed interest only upto 10 November 
2025 (upto Liquidation Commencement Date).

2 GAIL (India) Limited 04-12-2025 2,34,89,28,777      4,22,35,90,067    6,57,25,18,844      1                            -                           1                                Unsecured  6,57,25,18,844      6,57,25,18,843         

GAIL has initiated arbitration proceedings against the 
Corporate Debtor vide its notice dated 26th December, 
2017 by invoking the arbitration clause under the Gas 
Transmission Agreement dated 08th September, 2015. 
GAIL has filed a Statement of Claim for Rs. 229 Crores 
seeking payment of ship or pay charges (transportation 
charges) and interest under the GTA. The company has 
filed its statement of defence (SOD) and a counter claim 
for an amount of Rs.419 Crores. The arbitration is 
presently pending before the Hon’ble Sole Arbitrator 
Justice Sudershan Kumar Mishra, former judge, Delhi 
high court. Hence, disputed claim is admitted for 
nominal amount of Rs. 1/-. But the full amount of claim 
is shown as the contigent liability of the CD.

3 Aries Power Systems Private Limited 05-12-2025 2,07,94,000           -                      2,07,94,000           2,07,94,000            -                           2,07,94,000               Unsecured  Nil NA Nil Nil -                           

4
Maharstra State Electricity Distribution 
Company Limited

01-02-2024 44,47,971 31,13,580 75,61,551              44,47,971 28,99,103 73,47,074                  Unsecured  Nil NA Nil Nil 2,14,477                   
The Liquidator has calculated interest from 09-07-2021 
(bill date) till 11-11-2025 (Liquidation commencement 
date).

5 National Securities Depository Limited 07-02-2024 5,56,095 05-09-2636 8,25,163               5,56,095                 2,69,068                  8,25,163                    Unsecured  Nil NA Nil Nil -                           

6
General Electric Vernova International 
LLC

10-04-2024 33,23,97,062 9,11,73,874 42,35,70,936         33,23,97,062          9,11,73,874              42,35,70,936             Unsecured  Nil NA Nil Nil -                           

7 VPR Constructions 11-12-2025 1,62,37,569 1,62,37,569           1,49,43,876 1,49,43,876               Unsecured  Nil NA Nil Nil 12,93,693                 

8 General Electric Energy Parts Inc. 10-04-2024 33,68,01,220 15,58,23,160 49,26,24,380         33,68,01,220          15,58,23,160            49,26,24,380             Unsecured  Nil NA Nil Nil -                           

Total amount 3,07,97,60,784      4,48,76,88,412    7,56,74,49,196      72,95,38,315          26,38,54,434            99,33,92,749            -                                 -                  -              -           0% 6,57,25,18,844      -            6,57,40,56,447         -                        -                                                                              

Remarks, if any

List of operational creditors (other than Workmen, Employees and Government Dues)
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